FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
T R S TECHNOLOGY PRIVATE LIMITED OPERATING IN OTHER BUSINESS
ACTIVITY LIKE SERVICES OF CONSULTANTS, DEVELOPERS OF SOFTWARE,
HARDWARE AND ADVISORS IN PROVIDING INFORMATION SYSTEMS AND IT
SOLUTIONS BASED ON THE USE OF COMPUTERS, TRADERS, DISTRIBUTORS, ETC.
AT NEW DELHI, INDIA

(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
ResolutionProcess for Corporate Persons) Regulations, 2016)

RELEVANT
PARTICULARS
1. | Name of the corporate debtor along TR S Technology PrivateLimited
with PAN/CIN/ LLP No. (U74899DL2003PTC119643)
2. | Address of the registered office Property No. 2289, Plot No-141/9, Ground

Floor Street No-61, Block B, Sant Nagar
Village, Burari New Delhi Central Delhi DL
— 110084 IN (Presently At J & K-7 Block,
Ground Floor,Laxmi Nagar, Delhi 110092)

3. | URL of website Not Available
4. | Details of place where majority of fixed | No Tangible/Fixed Assets exceptinvestment,
assets arelocated available with the CD as per latest Financial
Statement
5. | Installed capacity of main products/ Not Applicable
services
6. | Quantity and value of main products/ Nil
services sold
in last financial year
7. | Number of employees/ workmen Nil

8. | Further details including last available The details can be obtained fromthe RP
financialstatements (with schedules) of | through email id

two years, lists of creditors, relevant ip.trstechnology@gmail.com

dates for subsequent events of the
process are available at:

9. | Eligibility for resolution applicants under | Eligibility criteria is mentionedin the
section25(2)(h) of the Code is available at: | detailed EOI and can be obtained from
the RP through email id
ip.trstechnology@gmail.com

10. | Last date for receipt of expression of 22-04-2023
interest

11. | Date of issue of provisional list of 02-05-2023
prospective resolution applicants

12. | Last date for submission of 07-05-2023
objections to provisional list

13. | Process email id to submit EOI ip.trstechnology@gmail.com
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Sanjay Agrawal
Resolution Professional

Registration Number: - IBBI/IPA-001/IP-P00494/2017-2018/10882
Registered Address: - 39, Pocket-1, Jasola, New Delhi-110025

For TR S Technology Private Limited (Under CIRP)

Date: 07-04-2023
Place: New Delhi
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